FORM A

PuBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SIMONS SHIPPING PRIVATE LIMITED

RELEVANT PARTICULARS

(b) Details of authorized representatives
are available at:

1. Name of corporate debtor Simons Shipping Private Limited
2. Date of incorporation of corporate debtor 09-01-2008
3. Authority under which corporate debtor is incorporated / | ROC-Mumbai
registered
4, Corporate Identity No. / Limited Liability Identification No. | U63032MH2008PTC177615
of corporate debtor
5. Address of the registered office and principal office (if any) | M-1, Dev Prayag, Bhakti Mandir Road,
of corporate debtor Panchpakhadi, Thane (W) — 400 602
6. Insolvency commencement date in respect of corporate | Order pronounced on: 10-07-2023
debtor Order received on: 11-07-2023
7. Estimated date of closure of insolvency resolution process | 07-01-2024
8. Name and registration number of the insolvency | Snehal Kamdar
professional acting as interim resolution professional IBBI/IPA-001/IP-P00415/2017-18/10738
9. Address and e-mail of the interim resolution professional, | 301-302, Poonam Pearl, Next to Himachal
as registered with the Board Society, Opposite New India Colony, Andheri
West ,Mumbai — 400 058
Email ID: snehal.kamdar@jjkandco.com
10. | Address and e-mail to be used for correspondence with the | Add: 301-302, Poonam Pearl, Next to Himachal
interim resolution professional Society, Opposite New India Colony, Andheri
West, Mumbai — 400 058
Email ID: cirp.simonsshipping@gmail.com
11. | Last date for submission of claims 25-07-2023
12. | Classes of creditors, if any, under clause (b) of sub-section | Nil
(6A) of section 21, ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals identified to act as | Not applicable
Authorised Representative of creditors in a class (Three
names for each class)
14. (@) Relevant Forms and Web link: https://ibbi.gov.in/

Physical Address: 301-302, Poonam Pearl, Next
to Himachal Society, Opposite New India
Colony, Andheri West, Mumbai — 400 058

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the Simons Shipping Private Limited 10-07-2023.

The creditors of Simons Shipping Private Limited, are hereby called upon to submit their claims with proof on or
before 25-07-2023 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised
representative of the class {Nil}in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional
Date and Place

Sd\-
Snehal Kamdar
13-07-2023 at Mumbai



mailto:%20snehal.kamdar@jjkandco.com
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Solitaire Corporate Park, Building No.4, 6th Floar,
Guru Hargovindji Road, Chakala, Andheri {East),
Mumbai- 400 093 Tel: 022-66572700 Website
W SIComindia.com
INVITATION FOR EXPRESSION OF INTEREST

FOR SALE OF FINAMCIAL ASSETS
{NON PERFORMING ASSETS) OF SICOM LIMITED

SICOM Limited (SICOM), imviles Expressions of Interast ("ECI") Trom ARCs! Banks/
FisMBFCICompany, as defined in Sub-Sacton (20) of Sactkon 2 0 the Companies Act, 2013
for the sale of its Financial Assels (“Non-Performing Assels™) as per the axtan RE| Gudalines
under Swiss Challenge Melthod. Eligible Interested Apphicants may download the B
Document alongwith the List of NPA Assels available for Sale fram the website of SICOM
Limited (www.sicomindia.com). The Bid Document can also be obtained by sending an amad
lo Officers as given below.

Please note that the Mon-Performing Assets are being sold as pool of azsets orndividual loan
acoount{s). Each prospectve ransiesea shall be required to submit an Expression of Infsrest
["EXH") along signed copy of bid documant and Mon-Disciosure Agrearment [“NDA" 1o initiate
the dua diigance axercse.

PUBLIC MOTICE FOR LOSS OF
SHARE CERTIFICATE
Miatice is hereby green that the share cerificaies
nois) 1693006 far 25 shares bearing
dislinclive nols) 403098045 - 403098064
staniing in tha namels) of USHA KUMARI in tha
baés of Mi's RELIANCE INDLESTRIES LIBITED,
hzshiave been lostmisplaced'destroved and the e

IEqY S.’COM

LIMITED

s manappuram [rrer LUANARPHRAM HOME SINANGELIMITED

ikl  CIN : U65923K12010PIC039179
Regd Office : IV/470A (OLD)W/638A(NEW) Manappuram House Valapad Thrissur, Kerala 680567
Corp Office : Manappuram Home Finance Limited, Third Floor, Unit No. 301 to 315, A Wing, ‘Kanakia Wall Street’, Andheri-Kurla
Road, Andheri East, Mumbai 400093, Maharashtra. Phone No. 022-66211000, Website : www. manappuramhomefm com

Edelweiss

2ata, values protac

&

Nido Home Finance Limited
(formerly known Edelweiss Housing Finance Limited)

Registered office - 57 Floor Tower 3, Wing ‘B’ , Eohinoor city Mall,
Kohinoor City, Kirol Road, Kurla (West), Mumbai- 400070

BRANCH OFFICE
RELOCATION NOTICE

‘ HOUSING
FINANCE

ideas ¢

JIN N 0] | mmovanie rFropec \

advarliser aal have sppied (o he company o
issie of duplicata share cerlificateds) in liea vvnereas, tne unde 1ISeq officer of Manappuram Home Fli e Ltd (T MAHOFINT) under the
thereof, any personis) whio hastave claimis) on Securitisation and Reconstruction of FlnanC|aI Assets and Enforcement of Securlty Interest *[Act],2002 (54 of 2002)
the saed shares shou kodge such clamis) with and in exercise of powers conferred under section 13(12) read with rule 9 of the security interest (Enforcement) Rules,
the company's ragistrars and fransdar apents w 2002 issued a Demand Notice calling upon the borrowers and co-borrowers to repay the amount mentioned in the
Kfin Technologies Private Limitad, Selenimim notice and Interest thereon within 60 days from the date of receipt of the said notice. The borrower having failed to repay
Tower B, Plot noc 31 &3F Gachibowll, Financial the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken Actual
Districd, Manakrampuda, Hyderabad-500032 possession of the property described herein below in exercise of powers conferred on him/her under section 13(4) of
with m 15 days froem the date of this notice Faling the said *[Act] read with rule 9 of the said rules. The borrower in particular and the public in general is hereby cautioned
which the company will procae to Esue duplicats not to deal with the property and any dealings with the property will be subject to the charge of the Manappuram Home
shere certificate(s) in respect of the sakd shares. Finance Ltd as mentioned below for each of the respective properties:

Igned peing the autr

The sale of financial assets (Non-Performing Assets] 1% only on Upfront Cash basis and Mame{z) of the Claimantis) —SrT Name of Borrower and | Description of Secured ASSet i respect Dateof Demrand | Dateof ]

on "As is where is, as is what is, whaleverthera |5 and withoul recourse basis”. . e b ' : USHA KUMARI No. Co-borrower and Loan of which Interest has been created Notice sent & Out- | possession
R T R e R T e R e T e e A a5 r Date : 13k Jine 2022 i

icatod ookt et 58 B enthon f arsak PEOT oo o allea 0 e Nuncfe is herby given that our Branch office Icu:atfed at sty account number / Branch standing Amount

July 21, 2023 in edther a sealed envelope 1o SICOM LIMITED at its registered office at Office No. EUB, 2089 & 21'[]', 2nd Flr:u::r, Kakade Bizz 1 SANJAY SHANKAR Flat—No-305,3rd— Floor, B Wing, Nilka T2-01-2023 T1=07-2023

Mumbai or by e-mail to: JAISWAL,RANJITA SANJAY| Apartment, Mango Village, Pali Vikhramgad &

lcon, CTS 26878, Ganeshkhind Road, Bhamburde,

For LOTA, 1L, I, IV and V {As per Bid document) JAISWAL/WKALY0000679/ | Road,Village Sajan, Vikhramgad, Thane- Rs.3107820/-

Mr, Rajendra Bhosale  WH0B335 46349 rbhosale@sicomindia.com Shivaji Nagar Pune Maharashtra-411005, will close KALYAN 421303 , Maharashtra saf
Mrs. Rasika Sawart 022 BE5T 7750 reawani@sicomingia, com w.e.f. 15th October 2023 and will be relocated at new Date : 13.07.2023 Authorised ofﬁce;
Mrs. Swarada Chourikar 022 6857 2814 sehourkar@siconminda o Branch office premises. The new Branch office Place : Maharashtra Manappuram Home Finance Ltd

SH.OM reserves the right fo alter, modify the tsoms and conditions of the said sale or fo
cancelposipons the proposed auction salelafieraddidelets any sccounts) offered for sale at
any stage of fransaction, changelextend the time-lines cuflined n this Bid document withoud
assigning any regson thereof whatsoever. The decision of SICOM Lid in this regard shall be
finad, binding and condusive, Plesse note thatthe sale shall be subject to final approval by the
Competent Authosity of SHCOM Lid
Date = July 13, 2023

Plac - Murribai Authorised Signatory

FORM A
PUBLIC ANNOUNCEMENT

[Unckar Raguistion & of tha Irecvency and Barkniptcy Board of India
(Irsaheancy Resoldxn Process Tar Corporale Personsg) Begulalions, 2016

FOR THE ATTENTION OF THE CREDITORS OF

SIMONS SHIPPING PRIVATE LIMITED

. RELEVANT PARTICULARS
1. |Meme of oonporshbe debior SMons Shipping Frivale Linad
2. |Date of ncomperaton of coporale debior |05-01-2008
A, | Bumherity uncer which corporate debior | ADG-Mumbai
|is ncomporated [ ragistenad |
4, |Corporate identity Mo. | Limied Lisbity | UE30320MH2008FTC T7R15
[artiication Mo of covporate deilor |
5. |Adddrecs of Fe egisiend alfics and M1, Dees Pranvasgy, Bkt Mandir Foad, Panchsskhad,
principal offica ({ ary) of componate Thiane: () - 400 602

debior
B, |Irecivency commencement dae in Order pronourced an; 10-07-2023
regoed ol conponals detior Dhclesr receeex] an: 11-07-2023
7. |Estirmatect dake of ciosure of nsobency | 07-01-2084
{resciution process
g, |Merme and reqsiation numbar of the Snehal Kamdar
|inachvency professional acting as BEITFA-OM P-POO4152017- 1810738

il SN professional

B, |Adcress and emai of the interim 301302, Poonam Poan, Mast 1o Himachal Soosty
reaciuton professional, a5 regitersd Opposha Mew inda Colomy, Andhan Wesl |, Mumba -
'.-.'rhl]‘raﬂ:&d dJIIIJEE-. E|'|'!4!.III:I mEl'EI wmaﬂi-aﬂ:ﬂm*'n

10, | Adrhess and email to be e for | Ak 3]1mﬁxmnﬁmirmﬂlu1irmmhﬂv
comeponcorce with e inbeim Opposie M India Colory, Snchen West, Mumbai -

|resohution professional {400 056, Email I0: cp.smonsshippng@gmal com
17 | Last efales do Submigsion of clairs EE-UT"EEE
12| | Ctammes of erechtors, i Iy, Lrsdes N

|t sme () of sstsection [BA) of seclion

21, ascertained by $he inlenm resoiution
T3 Marmea of Insokency Prolessionas kol applicabie

ickerrilie] 1o ael an Aol
Faprasaniatve o cmlitors n o dass
| [Thre® namas tor each class) .
4.} 45) Pelevert Foems and ‘Wieh ink: hips: bk gosing
[y Dwitais of amhonized representalives | Finscal Address: 3071-302, Poorar Peard, Mesd 1o
e freadiabie ot Himachal Society, Opoosite Mew s Colormy,
Andhen Wesl, Mumbal — 400 (52

Molice is hereby given thal the Mational Company Law Tribunal has ordened ihe
commancament of a conparats insolvency resalstion process af ibe Simans Shpping Privabe
Limitad 10:07-2023,

The craditors of Simons Shipping Prvata Limitad, ara haredby calad woon to submit thed claims

with prood on or belore 25-07-2025 10 the inledm resolullon protessional at the address
rrenlaaned againsd emry Mo, 10.

The financial cresitors shall submit ther clams with proot by slecironic maans onhe A other
creditors may sueni the claims with I:lrl:I:l'l N p=Arson, by oSt or oy elgciromnis means,
& financial creditor tIE|:II"'l:j|=I"IQ I3 & class, a= listed EQHJI'IEI Tha By Ko, 12, shall indicata s

choice of aulhorsed represaniative brom among 1he eee insalvency prolessionals lisbed
anains! entry Mo, 1310 actas auiborised representatinee ol the class (hilin Fomrm GA,

Submission of fatse or misleadng procds of claim shall attract penaltias

S
Snahal Kamdar
1 53-07-2023 al Mumba

Hama and Signabure of Intenm Resolution Professional
Dala and Flaca

FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptey Board of Indla
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

ARDENT MASCHINFAEBRIK PRIVATE LIMITED

T i mm e

R S —————er e

] HELE"-"AHT F'AFI'I'I[‘.ULA.HS B
L hiu-l'ﬂE“l:l' :‘-:r'l:-:n'al.E l:lal::vl.l:l' mmmm IJMM
& L}El:E- -:-1 |‘1r.!l:n'|:-:--EI|:|:}|'u:l‘ :!l:n'l:-:ral:E- I:I-El:'l:l:i' JIJ.-"IIIB. JJ.!"I'
& -ﬁ.l.-tl'lc-th:. -.lrl:lEl' n.'.m:h COMporena I:!Ei:l'& H‘tl'.- l."ll.l"l'l:lal
| &5 Incomorated / mgksherad
4 {.A:LT-.'Eﬂ.EII.'lGﬂII‘ P LI'11|:I:1.'| Liabd by L--"MHJW&LHJ."FTCITJ A4t
_|identificertion Mo, of corporate dabtor
5, |Avicress of the regisiemd office and
principal offica {F amy) of comporats
diphtar
B, :h:;m:u:'lw DONTIMBTETI e dishe M
mespect of comporte debior

| 1.1, Road, Hii Baug, OppSunder Towar SewrkWast Mumbal
Mahamshira- 400015, nda

| 11072023

- | Estirared e of chasame of t‘i.'?.‘l'l.".'!-'l{.':f | A0 A2
resoluion pEooess
& | Warne and regstrention number of the Mir. Shreymnsh kain

reEohvency professional ading as
renm resohution peolesions

o, | Adckess and email of e menm
resohution profestions, a5 regsiened
| ety Ehe B

j_-:l,f.ﬁ.l.'-r.IrE-ﬁ and ernail o be used o
orresspondence with e inledm
regohition peolessiong

IBBRLIRA00 APPOARE 209 2020 12727
[ 505 Sivesr Coin Aganiment, Behind Aakashwani, Pacta C
Aced, Jocihpur, Repestban, 342000
shresgingh, perdrmalcan

| Froen the office of Mr. Shresgansh Jain
Address: B Wing B00-604d, Reagton Arcade, FR Mandic Rosd
Mzar Pidikte, Boodidia, Archer [Exst), Mombai 400060
Erull : dipa Iﬂ'l'llla"_-hl.hl I'tl.l |n':ﬁ=_§'!|w'-.|l.l.u |
25.-'13? /023
Mol Appiicabie as per infonmation Seailibe with IRP

11| Last dete for subvmission of CRINE

1% | Clasmsees of Credios, i By, Lnder
daLes (b of subreection (54) of section
21, ascerteired by e interim resciubon
|:-|'l:l'E'_‘=E|=:l'|El|

13] Hames of Irschvency Pofessionals
clantitiad to a0 85 Auhonsad
Represeriative of cedinns in @ oess

_|{Threa names for each class)

141 'a-H'EiEvE-ﬂ Formns. ard
1k Dtails of authonzed represantates
an ik at

ot Apicaila as per information availaiie with IRF

| Wablinec hitps. bl gov.in/homey oovwn aads
il Nk Applicabie

MNodice s heseby given that the Mational Company Law Tribunal has ondered the
commencemsent of 8 corporate nsoleency resolution process of the Ardent Maschin
fabrik Private Limited on 1107 /2023.
Thie craditors of Ardent Maschinfabrik Private Limited, are herely catled upon to submit
their claims withproof on or before 25,07 /2023 to the Interm resoluten professional at
tha addrass mentioned against entry Mo, 10,
The financial creditors shall submit thels claims with proof by electronic means only, All
other craditaers may submitthe claims with proof in person, by post or by electronic means.
& inancial creditar belanging 1o a8 class, 85 listed against the entry No. 12, shallindicate its
choice of authgrised represantative from amoang the three insolventy prafessionals listed
against entry Mo.13 to actas authorsed repeesentative of the class in Form CA: Mot
Applicabde as par information availabe with IRP
Submission of false or misleadingprools of claim shall attract penalties. i
il MR. SHREYANSH JAIN
IBBI/IPA-O01/IP-P-O1683,/ 2019 2020/ 12727
Interim Resalution Professional
in the matter of Ardent Maschinfabrik Private Limited
AFA Valldity upto 15/06,/2023

address will be communicated soon.

Existing customers may reach out to our centralized
customer service desk on below mentioned details, in
case of query.

Email: assistance@edelweisshousingfin.com

Call Center: 1-800-1026371

(Monday = Friday 10 a.m. to 5 p.m.)
Looking forward to your continued support.

FORM B
PUBLIC ANNOUNCEMENT

(Regulaton 12 al th
iLinu Process) Regu

& Irsohaency and Bankupicy Board of dia

wans, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
GLOBAL GALLARIE AGENCIES PYT. LIMITED

5L No. PARTICULARS —_ DETAILS
_1. Nmmn‘mpumeu&m; GJII'EN_E.N.LAHIEAEEHEIEEWFLMTED

z | Date of iIncomporation of comonais | 29t July, 2006
dabinr

3. | Authorty urder which coporale | ROGC - Mumbai
| dabhor is incomponated ! registered |
4, | Comporan denfty Mo, [ Limied. | LIS1909MHE006PTC 1 63411

Lisbifity fickentitication Mo. of
| corpofate delioo
T ﬁdqr::ﬁ-rﬂﬂ'rrﬂgﬂ:n‘lnﬁ.{ram E.n?ﬁ]kl-ﬁmﬁ:lrﬂﬁl{ﬂa DE'.’;I'E"-I:IHIJL-EH!;I
princpal office (1 any] of conpoate. | Compound, Mext to Srhar Plea, Ghodbunder Road,
& | Dete of dosiure of inschency IBEIaEms
Fesoiution Process
7 | Uguidation commencament dats | 030772023 {Orcler reaped on 1 1.‘:-?‘2IZEEI|

of OO dabior

a | Mame and rRCRSTralon Fumber of | Dhiren 5 Shah
thi insoisancy professionsl aoting | IBERIPA-DOM IFPO0E2V20A 7-181 41D
5 puicaior

5. | Address and e-mal of the houidalcr,| B 102 Bhagiathi N, MNear Mg Swdio,
a5 registerad with tha Board Sir M W Road, Andhed [Easy), Mumibal-400058
| Emal- dssiEdsshahin
10, | Ackdress and e-mal 10 be used tor | 702 Matushres Aparment. Near Mt Studio,
comespondence with tha bquidalor | Sir MV Road, Andhest (East), Mumibal-400050
Err-al-lqnﬂt-a.lf_éh;'ralm'n

11. | Lest dale for submission of caims | O/0E/20023

Motica is heraby given that tha Naticnal Compary Law Tribunal Mumbai Bsnch has crdesad
tha cormmancement of liquidatan of the GLOBAL GALLARIE AGENCIES PYT, LINITED
o 03707 2023 (Order recenned on 11/07/2023).

The stakehalders of GLOBAL GALLARIE AGENCIES PVT. LIMITED are hareby caled
upon o Submil ther claims wih prood on or bafore 02A0ERZO0ZE, 10 the liquidalor af the
address mantioned agalnst ke Mo 10,

Thefinancial craditors shall submit their claims with prood by elactronic means only. All other
craditors may submit tha claims with the prootin person, by postor by alectronic means

Submission of false ormisleading proof of claims shad attract penaliies

Mama and signaturi of liquidator : S0/~ DhirenSShah
Date and placs 130072023, Mumbai

TCFC Finance Limited
CIN: LESO90MH1990PLCOSTE23

Add: 501502 Raheja Chambers, Free Press Journal Marg, Nariman Poinl, Mumbail 400021
Wabsite: www iclcirance.com Email kd: imvestosenices @tcicinanca.com Tal: (R22-22044701

NOTICE OF 32 ANNUAL GENERAL MEETING & BOOK CLOSURE

i. MOTICE is hereby given that the 32 Annual General Mesting FAGM°) of the TCFC Financa
Lnited MComparn™) wil b2 bald on Thisrsday, August 10, 2023 af 11:00 a.m. |IST) thiaugh
‘idap Comderencing [*WC7) Other Audio Visual Means (OAVM) in complianca wish the sppliczala
prendsians of tha Companias Act, 2013 CAct) and nulas mada theraunder and ha Soecunfies and
Exchange Board of India {Listing ORligations and Disclasure Aequirements) Repuiatians, 2015
i “Listing Aegulation”) réad with garsral croular fo. 1172022 dated Decamber 28, 2022 and &
other applicahle circulars ssued by e Ministy of Corparafe Afais ["MCA™) and SEBI Circular Ma,
SEBIHWCFDPol-2PICIR202304 dated January 5, 2023 (coBaclively rederred b a5 ° lha
Circulzr”), o trensact the businesses as set oul in the Motice of the AGM, Shareholders will ba
able b atlend the AGM throwgh and WEDAVM,

2. In complance with tha above Circudars, electronic copias of the Notice ol tha AGK and Annual
Heport far the Snancial year 2032-23 (She Arnual Report™] will b2 sent to all Sharehoddars of the
Compary whose amal addrassas are regetansd with the Company' its Registrar & Shara Transler
Agent (“RTADeposiores Paricpants (0P

Hawawer, members of the Company may reuest prysical copy of the Annual Aepar from he
Company by sanding a requast at companysecielany @ clcfinance.com and  investoEanacas
elclinanie oom i case They wish O oblain he same

3. Thé Anruial Repor will alsa be avaiahle on e Comparns wobsile s efcitdnog com wabsites
of the Stock Exchangas ia. BSE Limitad at waw. bseinda.com respactively, and evodng websila

Masonal Secusilies Deposilery Limited MSOL) &l bilps e evaling naol, oy
Manner of casting voles through e-voling:
ahaeehaklens aba have nol regislerad Seir emall acdress wil have an opportunily 16 cast thair vola
on e busnesses as set out in the Matice of the AGM elecironically efther through remale e-voting
svsham avaiiable bedora tha AGM or fhrough eleciranic voling sesham which will be available dunng
AGM. The manner of voting for sharsholders holding shares in dematerialized and physical made wil
be providied in tha Maolice o $he shareholdars

Boak Closure Date and Dividend:

a} Pursuant o Seclion 91 of the Companies Act, 2013 and Regulation £2 of the Lisling
Aequlation, be Aegister of Sharshoiders and e Share Transler Books of the Company
shall remain closed from Frday, August 4, 2023 to Thursday, Auguest 10, 2023 {bath days
inclisive) for the purpase of Annse General Mesting of the Company Toe the Srancial year
ended March 31, 2023

Manner of registering fupdating email addressesiBank Account:

a) Shereholders halding the shares in demat mode end have not updated their KYC dalgils
and requesiod Yo regsher beir amsl dnd alher KYC detais with their depashonns Miraugh
depasitory participanis.

b} Shareholders holding shares in physical moda erd hawe net updated their KY'C detgilz ara
riquisted Yo submit duly fillad in Farn 1581 10 update ther amal, bank accourd and ofher
EYC Detpils with Company’'s HATA, Link Infime India Private Limited ai
£tk Bl pckesy & linkinlimre oo, in or by past 16 G901, 247 Park, LBS Marng, Vikbroli West, Mumba
400043

This will enable to Shareholders to recaive fe electronic copies of the Annual Repon 2022-23,
Miotica, instruclians for ramota e-yeling, instruction of paricipation in the AGM theough VC and recaia
the electrores creds of dvdend o their bank account

Sharenolders are raguasted to carafdly read & The Molag et ot in the Notics of tha AGM, nstucians

for jodnire She AGM, marmer ol casting the voba Shrough remiebs e-veding and through esvaling duning
he AGEM,

By order of the Board

Far TCFC Financa Limiled

Sefi-

Kinjal Shath

Company Secrelary

Place: Mumbai
Dake: July 12, 2023

H} HDFC BANK

[Enforcement) Rules, 2002,

Whereas the undarsigned being the Aulhonsed Oficar of HDFC Bank Limited (erstwhile HDFC Limited having amalgamated wih HDFC Bank Limited by virlue of a Scheme of Amalgamation
approved by Hom'ble MCLT-Mumba vide arder dated 17th March 2023} (HDFC) undar Securilisation and Reconslruction of Financial Assels and Enforcament Of Secunty IntareslAct, 2002 and in
axarcise of powars conlerad undar Sackan 13 (12) raad with Rula 3ol the Sacurily Interest (Enforcament) Rules, 2002, issued Demand Mabices undar Secion 13 (2) of the said Acl, calling upon the
Bomower{s) i Legal Heirs) / Legal Reprasantativels) listed hereunder, io pay the amounts mentionad in the respaclive Demand Malicads, wilhin G0 days from the dabe of the respaciive Nobical's, &s
per details given below. The undersigned have, ceusaed these Nolices i be pasied on the premises of the last known respeciive addresses of the said Bormower(s) / Legal Heirls) f Legal
Represantativels). Copies of the said Nolicas are avalable with the undersigned, and the said Borrower(s) / Legal Heir(s) / Legal Representaiive(s), may, if they so desire, callect the respective

capy from the undersigned an amy working day during nommal office hours

In connection with the abowe, Motice is heneby given, ance again, 1o the said Borrowen(s) / Legal Heins) / Legal Representativefz] to pay to HOFC, within 60 dayz from the date of pubication of this
Matice. te amouwnts indicated herainbelow in hair respective names, togetherwith further intarest i@ 18% p.a. as delaied in the said Demand Motices from the respective dates mentoned below in
column (c) 1l he date of paymantand | or realisation, read with the loan agreemant and other docementsiwnilings, §any, execubed by the said Borrower|s). As sacurily for due regaymmantof tha loan,
tha following Secured Assal|s) have baan morlgaged te HOFC by the said Borawer (5] raspectively.

Bomower{s) | Lagad Heirls}/ Lagal Reprasentativals) atbenton is inviled to tha provisions of sub-saciion (3) of sectian 13 of tha Act, inrespeclof brme availabia fo redesm tha securad assal's,

HDFC BANK LIMITED

Branch: Fourth Floor, Krishe Sapphire, MSR Block, Hitech City Main Road, Madhapur,
Hyderabad - 500081, CIN LG65920MH1984PLCOB0G18 Website: www.hdfcbank.com

DEMAND NOTICE

Under Section 13 (2} of the Securitisation And Reconsiruction of Financial Assets and Enforcement of Security Interast Act, 2002 {Act) read with Rule 3 of the Security Interest

Mame of Borrorwens) | Date of
NO |agal Representatives) Dues Notice

Description of Secured Asset(s) /
Immovable Property (ies)

{a) (b) (C) d)

e

e

Mr Ajit Kumar Nair | Rs. 6,20 458i- (Rupees Six Lakhs

[Barmawer) Twenty Thousand Four Hundred 15-UN-2023

and Filty Eight Only] az on
3-MAY-2023"

All that the Flat beanng Mo, 103 with buill wp anea 715 sfion First Floor, Plot No. 504 & 505 of Prajay Water Frond Caty
in Survay MNo.4101, 4153, 42, 43, 57, 58 and 59, siluated af Muraharapally Villaga, Medchal Mandal, R B Distrcl
which comes under the Grampanchayat Yadaram, Mandal Medchal, R R Disinict is bounded as follow NORTH ; Lift
& OpentoSky, 30UTH : Staircase & Open to Sky, EAST : Corridor, WEST : open to Sky.

wilh furlher interast @ 16% p.a. as applicable, incadantal expensas, cosls, charges ate. incurned lill the dats of paymeantand / or realization,

i 1he gaid Borrowars shal fail o make payment i HOFC as aforesasd, then HDFC shall procesd against ihe above Securad Asset(s) / Immovable Propertylies) under Section 13 (4) of the sakd Act
and the applicable Rubes enbraly al the risk of ihe said Barrowers) | Legal Heir(s) | Legal Representaivals) as o lhe costs and consequences.

The said Barrower (3) / Legal Heins) / Legal Representativeds) ane prahibited under the said Act to transfer the aforesaid Secured Asset (s)/ Immovaile Propertyies), whether by way of sale, lease
or gtherwize withowt the prior weitten consent of HOFE, Any person who condravenes or abets confravention of the provigions of the Act or Rues made therewnder shall be liable for imprisenment

andior penalty as provided under the Acl

Date: 12-07-2023

Flace: Hvderabad

For HDFC Bank Limited
Sdi-
Authorised Officer

Hegu. uirice: HDFC Bank House, Senapati Bapat Marg, Lower Parel (West), Mumbai- 400020

PUBLIC NOTICE

Motice is hereby given that the following share certificates are registerad
in my name has been lost. Therefore, | have applied for issue of
duplicate share certificate to the GFL LTD, having its registered office
at ™ Floor, Cesjay House, Dr. Annie Besant Road, Worli, Mumbai,
Maharashira, 400018, Sg, general public are hereby wamed about not
to deal with the following securities and If company do nol receive any
objection within 15 days from the date of publication of this notice on
above-mentioned regd.addressiof the company, or to the company's
RAT Agent Linkintime India Pt Ltd, GFL LTD (B-102 & 103, Shangrila
complex, First floor, Opp HOFC Bank, Near Radhakrishna Char Rasta,
Akota, Vadodara-390020), The company will procead for the issue of
Duplicate share certificate(s) in its name,

SR | FOLIO MAME OF DISTINCTIVE| CERTI |SHARES| EV
NO.| NO SHAREHOLDERS NO. NO/S | (QTY)
n g 1203701 -
1 10000297 P 5. KATARIA HUF 1205700 TEE 2000 | 1/
Sdf-
Date: PRAVINDRA SINGH KATARIA KARTA OF
Place: P. 5 KATARIA HUF

RICHIRICH INVENTURES LIMITED

Feegd OI0: A-1 Groursd Fioar, Empende Gocet, Ghgch View, Yashwand Nagar
‘Wakoka Santacruz Easl - 400055, Mumbai, Mzharashira
CIN: LEESS0MH 1 9REPLEDISIES

Corrigendum
SUB: EXTRA ORDINARY GENERAL MEETING SCHEDULED

TO BE HELD ON 02.08.2023

Matice is hereby given that the date on which the 1st Extra-Ordinary General Mesting (EGM)
for the FY 2023-24 of the Company comengd to be hedd i3 inadverfently mentioned as
Wednesday, the Znd day of July, 2023 at 171:30 AN,  instead of Wednesday, the 2nd day of
August, 2023 at 11:30 &M in the Advertisament published i the Financial Express
{pg.mo.15) and Murmbai Lakshadeep (Po. No. 3 of 12 07 . 2023,

Itis therefore informed that the 1st Extra-Ordinary General Mesting (EGM) for the FY 2023-24
of the Cormpany ks scheduled 1o be held on'Wednesday, the 2nd day of egust, 2023 2t 11230

AW, only,
For Richirich Inventures Limited

8d/-

Renu Ashok Jain

Date: 12.07.2023 Directar
Place: Mumbai OIN: 00094290

J. TAPARTAPROJECTS LIMITED
CIN:L74210WB1980PLC032979
Regd. Office : 1, Mall Road (Khudiram Bose Sarani), 3rd Floor,Kolkata-700 080(W.B.)
Phone : (M) 8420916222 & E-mail : jtaparia2008@gmail.com
Website : www. jtaparlaprOJects com

otice IS hereby given that the 43r e Members of the
Company will be held through video conferencing ("VC")/ other audiovisual means
("OAVM") on Monday, 7th August, 2023 at 12:00 noon to transact the business as
mentioned in the notice being sent to the individual shareholders by electronic mode.
Please note that these documents are available on the Company's website
www.jtapariaprojects.com for download by the members.
Notice is also hereby given under section 91 of the Companies Act, 2013 and under
Regulation 42 of SEBI (Listing Obligations and Disclosure Requirements) Regulations,
2015 that the register of members and share transfer books shall remain closed from 1st
day of August, 2023 to 7th day of August, 2023 (both days inclusive) for the purpose of
43rd Annual General Meeting.
In case of any change in your e-mail ids, please update the same with your depository
participant or Registrar & share transfer agent of the Company, as the case may be, so
as to enable the Company to send all the future Notices and Annual Reports via electronic
mode.
For J. Taparia Projects Limited
Sd/-
Sanjit Dhawa
(Managing Director)

Place : Kolkata
Date :11.07.2023

Bank of Mahar

i i e de
Mumbai South Zonal Office, 2 Flcor, Janamangal, 45/47. Mumiai Samachar Marg,
Fort, Mumbai - 400001, Tele ; 0Z2 2I661167/22630887, E-mail ; Zmmczi@mahabank.co.in

Re: Publication of photographs of Wilful Defaulters.

MPA A/c. M5, PYM Fabrics Pyt Ltd with our Stressed Asset Management
Branch, Mumbai Sowth Zone.

Motice Is hereby given ta the Pubbc at large that Bank of Maharashira has declared
the following persons as Wilful Defaulters In accordanos with the extent guidelines
issued by the RBI a5 well as Board of Bank of Maharashira after complying with the
procedure stipulated and preserbed by RE Inthis regard

S Photographs
¥ ' Name of Account & their Address of Borrowars |
i Guarantors

M 5. PVN Fabrics Pwt. Ltd.

{. | Registered Office: Plol No. 112, Minerva Indusirial Estate,
PK, Road, Mear Hercules Heodst, Mulund West, Mumbad-
400080, Also at: M's PVWM Fabrics Pyt. Ltd, Factory Unit Mo
1. Fadory Land & buikding beaging S, Mo, 33602 and 335728,
Willage Bhimpore, Daman (U.T,) - 396210

e e s e e —— e e ——— ey e e o e —rmn

Mr, Arvind Kumar Agarwal, Director & Guarantor of
2 M/s. PN Fabrics Pvt. Ltd. Ric B-1001, Ansal Heighis, GMEB
" [ Marg, Worli, Mumbai-400018

Mrs. Dimple Devi A. Agarwal, Director & Guarantor of
3 M/s. PWVN Fabrics Pyt Lid. R/o B-1007 Ansal Heighis, GMB
" | Marg, Warll, Mumbal-400013.

Mr. Bikash Mittal, Director & Guarantor of M/s. PVM
4. | Fabrics Pwvt. Lid. Fio B-17303, Royal Draams, Daman Road,
Vapl-Chala, Chala, Valsad- 306191 (Gujarat)

Bank has senl suitabée communication to the RBI as wall as to the Credit Information
Companses informing the above mentioned persons as Wilful Defaulters,
W et puiblish the photographs of Wiliul Defaultars for tha infiormation of pubic at lange.

For Bank of Maharashira
Date: 10/07/2023 Sdi-

PUBLIC NOTICE ON WILFUL DEFAULTER

J. TAPARTAPROJECTS LIMITED
CIN:L74210WB1980PLC032979
Regd. Office : 1, Mall Road (Khudiram Bose Sarani), 3rd Floor, Kolkata-700 080(W.B.)
Phone : (M) 8420916222 & E-mail : jtaparia2008@gmail.com
Website : www.jtapariaprojects.com

NU U VU ORMATION

ursuant to Provisions of Section of the Companies Act, , Rule 20 0
Companies (Management and Administration) Rules, 2014 as amended by the
Companies (Management and Administration) Amendment Rules, 2015 and
Regulation 44 of SEBI (Listing Obligations and Disclosure Requirements
Regulations, 2015, the Company is pleased to provide E-voting facility to the
members to cast their votes electronically on all resolutions proposed to be
considered at the Annual General Meeting (AGM) to be held on Monday, 7th day
of August, 2023 at 12:00 noon through video conferencing ("VC")/ other audiovisua
means ("OAVM") and at any adjournment thereof. The Company has engaged the
services of Central Depository Services (India) Limited (CDSL) to provide the e-
voting facility. The e-voting facility is available at the link https:/
www.evotingindia.com.The Notice of Annual General Meeting is available on the
Company's website www.jtapariaprojects.com and on www.evotingindia.com. The
details pursuant to the provisions of the Companies Act, 2013 and the Rules, are
given here under:

(i) Date of completion of sending of Notices of AGM : 14.07.2023
(ii) Date and time of commencement of "Remote e-voting": Friday, 4th August
2023 at 9:00 A.M.
(iii) Date and time of end of "Remote e-voting" : Sunday, 6th August, 2023 at 5:00
P.M.(same day)
(iv) Cut-off date for E-Voting : Monday, 31st day of July, 2023
(v) Remote E-voting shall not be allowed beyond 5:00 P.M. on Sunday, 6th August
2023.
(vi) Any person, who acquires shares of the Company and become member of the
Company after dispatch of the notice and holding shares as of the cut-off date
i.e. 31st day of July, 2023, may obtain the login ID and password by sending a
request at helpdesk.evoting@cdslindia.com or jtaparia2008@gmail.com
However, if you are already registered with CDSL for remote e-voting then you
can use your existing user ID and password for casting your vote. If you forgot
your password, you can reset your password by using "Forgot User Details
Password" option available on www.evotingindia.com or contact CDSL at the
following toll free no.: 1800225533.
(vii) The members who have casted their vote by remote e-voting prior to the AGM|
may also attend the AGM but shall not be entitled to cast their vote again.
The facility for venue voting shall be made available at the meeting and the
members who have not casted their vote by remote e-voting shall be able to attend
the AGM and vote by use of Venue Voting
For J. Taparia Projects Limited
Sd/-
Sanijit Dhawa|
(Managing Director

Place : Kolkata
Date :11.07.2023

Place : Mumbai Zonal Manager & General Manager, Mumbai South Zone

FORM A
PUBLIC ANNOUNCEMENT

|Unchar Regudation 6 of the Irschency and Bankoupicy Board of India
(Insokarcy Rasalehon Procaess Tor Corporate Persons) Begufaions, 216

FOR THE ATTENTION OF THE CREDITORS OF
DOLPHIN OFFSHORE SHIPPING LIMITED
RELEVANT PARTICULARS
Doiphin Oftehore Shipping Limiled

1. [Mame of coporate debior
2. Dl of neomomon of copomie debor | G308 15650
3. |Auhority under which corporate debrior | Company Incorporaled under e Companies Act,

| Inccwporaiad [ nocisdenad 158506 mosiened with Aegestnr of Companics
1 i i _Msharsshira iumbag
4. |Corporate Identity No. | Lrrited Labdty | US1900MH1200PLC0S 7067
|Idantifcation Mo, of coeponsbe detior
5. |Address of [he regatersd olfice and
principal offica (f any) of corponata
| et

| Registered Office: 1007, Raheja Cenlre 214, MNanman
P, MA Mumbal MH 400021 IN

Principal Offices 701,702 Lakdani Contrium, Piot Mo 27,
Secior 15, CBD Belapur (East) Nend Mumical

W A0 N

B. :Ir:smnm;-,- cornmencement dale in The ooder weas pronouncad by tha Hon'bie MOLT, Mumba

|respect of conporale detvor Berch on OG0T 2023, Howiser She Inberim Beschubion
Profecsonal came fo Enow asoou the ssed oter on
. 11.07.2023.
| Estmabe] dade of clisare of nechency 0800 2004
resoiion
a | Mame and II-.'H:HI::?HII:H'l.rIIrr!I-:HE ol s M} H.HH’ Sulm.ﬂ'l FH'H'B'
insotvency professional acing &s B8l Regisration Mo

Ei'l'].l‘.'ﬁlrl e on prolessional
g, |Address and e-mad of he intenm
(resahiion professional, a3 el

ESUFAD0 PRI A2 20881 4270
Flad M2, ¥, Surbihi Aperirmen, Jachamermandi, Kuwarkal,
Rajabaar Oop. Vimainadn Jain Mandi, Aurenganed,

|wih the Bicerd Msharshi, 431001, Emal: kedapandeTamai.oom
1&PMWHWM|¢EMH Flat Mo 7, Surbind Apariment, Jadhawnanal, Kuwarial,
| comespondenoes with e inlenm Aajisajar Opp, Vimaad Jain Mand, Aurmgtad,
Ireschiion professional | Wisharashira, 431001, Emal: dolphincipdEgmal com
11, Lzt gate for submission of claims | 25,0720
12 |Clesses of crediiors, I ariy, Lnder Mot Appicabie
claesay {b) of sub-section B8] of section
|, ascarained by he intenm resolubion
jprkesional i
12 |Mames of nzokerncy Frofessionas Mot Appicabin

{icderiliad to &0l as Aulhonsesd
|Repraseniatie: of oredions in a dlass
[Thres riames for each cass)

141 & Ralevant Formes and

|40 Detmils of authonized represantalives
__ove avadable ot
Molice (g hersby aiven thal the Mafional Comgary Law Tribunal has ordensd fhe
commancemend of & corparaie insalvency rsalution process of the Dolphin Chishore Shipplng
Limitad on 06.07 2023
The creditons of Dalphin Cifshare Shipping Limiled, are hareby cabed upan 1o submit their
claims with |.'IIEICI1 on o balare 25.07 2023 o the interim resolution profagsional at the address
rmantioned against endry Mo. 10
The financial creditors shad submit ther ¢lasms with prood by acironic masns onhl Al ofhaer
Gradibors may suleril B clarms with proalin parson, By post or by elecironss rieans.
A fmancial craditor belonging to & class, as listed spainst tha entry Mo, 12, shall indicata #s
choice of mghonsed represenative from among the three insolvenay professionals listed
aans antry o 1310 act &% authorsed reprassntatnee of bhe class in Form Ca: Mot Applicable
Submizsion of lalse or I'liH-l-l!'-Hﬂ]l"lg prnnlu of claim shall aliract FIHI"IHlHEBL
id
Kadar Sommath Shinde
Interim Rasolulion Profasssnal
IBBINPA-001/IP-PO2TEI2022- 202314270
For Dolphin CHshore Shipping Limited {Linder CIRP]
Drate:- 13072025
Flaca -.I’ll.lri.l"IEEDElj

Winh ink: Peps Ui govinhometcownionss
ot Applcabie

DCM SHRIRAM INDUSTRIES LIMITED

CIN : L74399DL1989PLC0O35140
Regd. Office : 5th Floor, Kanchenjunga Building, 18 Barakhamba Road,
New Delhi -110001
Tel.: 011-43745000, E-mail; dsib@dcmsn.com, Website: www.dcmsr.com

NOTICE FOR THE ATTENTION OF SHAREHOLDERS OF THE COMPANY

Maolice s hareby givan thal the 32nd Annual General Meating ('AGI) of the Company is
scheduled to be held on Saturday, the 12th August, 2023 2t 11,00 a.m,, through Video
Conferencing {("VC"WOther Audic Visual Means "OAVM®) in line with various crculars
is5ued by the Ministry of Corporate Atfairs and the Secunties and Exchange Board of India
(SEBI) the latest being Circular Mo, 1172022 dated December 28, 2022 and Cicular no

SEBVHO/CFD/PaD-2/PCIRIZ023d dated January 5, 2023 respectively, 1o transact the
ordinary and special businesses contained in the Molice convening the meeting, Members
will be able to attend the e-AGM through VT OAVM at hitps:/lemestings kfintech.com/

Members participating through VC! CAVM faclity shall be reckoned for the purpose of
quonsm w's 103 of the CompaniesAc, 2013

In compfance with the ralevant circulass, the elecironic coplas of tha Notice of the AGM
and the stand alone and consolidated financial statements for the financial year 2022-23,
along with Board's raport, Auditors’ report and other docurments requirad have bean sent
o all members of the Company whose email address are registensd with the Comgany!
Depository Participants) as on O7th July, 2023, on 12th July, 2023. The aforesaid
documents are also available on the Company's websile al waww domsr com and on the
websile of the Slock Exchanges e, BSE Lid, at www bseindia.com and NSE Limited al
wiw nseindia com and on the website of Company's Regestrars and Transfer Agents,
KFin Technologies Lbd, (*KFn®),

Members holding shares ither in physical or dematenialized form as on cut-off date, i.e.
01.08, 2023 may cast their votas electronically on the businesses as sat out in the Notice of
the AGM through e-voting facility (remote e-voting ore-vating systam al the AGM provided
by KFin),

Members are heraby informed that:

a) A person whose name is recorded in the Register of Members or in the Register of
Benefical Owners mainfained by the deposifories as on the cut-off-date (e
01.08. 2023 only shall be entitied to avail the facility of remote e-voling as well as
woting at the AGM,

by The remola a-vobing shall commence on Tuasday, the 081h August, 2023 (09.00 AM
IST) and end on Friday, the 11th August, 2023 (5.00 PMIST).

¢] Members who acquire shares after the mailing of fhe Motice and hold as on the
cut-off-date i.e. 01.08.2023, may obiain User [0 and Password by following the
procedure given in the Notes o the Mofice of the AGM for exercising their nights io
viole by electronic means.

d) Onece the vole on & Resolulion is cast by the Mamber, the Member shall not be
allowed 1o change it subsaquenthy.

@) The facility for e-voling shall also be made avadable during the e-AGM and tha
members joining the e-AGM, who have not already cast their votes by remote e-
woling shall be abla to exercise their voles through e-woling systamat the e-AGKWM.

fI  Members wiho have cast their wotes throwgh remote e-voling prior to the e-AGM may

join the e-AGM through YT QAVE but shall nof be entiied to casttheir votes again,
Manner of registering | updating email addresses:

a) Members holding shares in physical mode who have nof registered! updated their
email addresses with the Company, ane requestad to regester’ updata the same by
chcking on hitps s kintech.com/clientservicas'mobilerag/mobilsamailragasps or
by writing 1o the Company/RTA with details of folie number and attaching a request
lattar along with salf-attasted copy of PAN Card at imvestorsarvices@demsr.con or
b KFin at eimwand riskfintech. com.

by Members holding shares in dematerialised mode, are requested to register’ updaie
their email addresses by contacting their respective Depository Paricipants.

Shri Swaran Kumar Jain, Company Secretary in Praclice (C.P. Mo, 4806), has been
appointed as Scrutinizer for remate e-valing and voling at the AGM venus,
Motice is also heraby given pursuant to the provisions of section 91 of the Companies Act,
20713 read with applicable rules made thereunder and pursuant tothe Regulation 42 of the
SEBI (Listing Obligation and Disclosures Requiremanis) Regulation 2015, that the
Registers of Members and Share Transfer Books of the Company will remain closed from
Wednesday, 0Znd August, 2023 1o Saturday, 12th August, 2023 (both days inclusive) for
the purpose of AGM

The manner of remote e-voting for Members holding shares in dematenalized mode,
physical mode and for Members who have noi regisiered their email addresses is
provided in the Motice of the AGM.

For any query members may contact the Company at 011- 43745075 / E-Mail 1D:
investorservicesf@demsr.com or Company's Registrar and Transfer Agents, KFin
Technologies Limsted having their office at Selenium Building, Tower 8, Plot Nos, 31-32,
Gachibowli, Financial District, Nanakramguda, Serlingampally Mandal, Hyderabad - 500
032 Contactdetails: Toll Free Mo, 1800-3094-001; or send an emal request a1 the email
id: einward, ris@@kfintech com

For DCM Shriram Industries Limited

Sdl-

Y.0. Gupta

Company Secratary &

Place: Mew Dalhi Compliance Officer
Dated: 12.07 2023 FCS: 3405
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This is to inform the general public that
Original Share certificate no 23,
Distinctive Nos from 111 to 115 of
Bhavna A. Pardesi a member of
Shankheshwar Palms Bldg No 4
Chs Ltd having address at Behind
Model School, Kumbharkhanpada,
Subhash Road, Dombivili(W)
421202 have been lost/misplaced.
The member of the society has

m Iﬁar.].q applied for duplicate shares. The
@Z SIS0 Society hereby invites claims and
gft—,{aﬁq'r[ 3% OIS SMaf | | objections from claimants/objector or

objectors for issuance of duplicate
Share Certificate within the period of
14 (fourteen) days from the
publication of this notice, with copies
of such documents and other proofs
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in support of his/her/their
claims/objections for issuance of
duplicate Share Certificate to the
Secretary of Shankheshwar Palms

T BT @ HENE
qeg Yoy Hferier anfur

g Tioadicl U™t | |Bldg No 4 Chs Ltd. If no

claimsfobjections are received within
Rl are i(gﬁ a;; the period prescribed abowve, the
FOETST a'u'n'{ AT | | Seciety shall be free to issue duplicate

Share Certificate in such manner as is
provided under the bye-laws of the
Society. The claims/objections, if any,
received by the Society shall be dealt
with in the manner provided under the
bye-laws of the Society.
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For and on behalf of Shankheshwar
Palms Bldg No 4 Chs Lid.

Sd/-

(Hon. Secretary)

Date:; 12/07/2023

Place: Dombivii
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PUBLIC NOTICE

Notice is hereby given that the following share certificates are registered
in my name has been lost. Therefore, | have applied for issue of
duplicate share certificate to the GFL LTD, having its registered office
at 7 Floor, Ceejay House, Dr. Annie Besant Road, Worli, Mumbai,
Maharashtra, 400018. So, general public are hereby warned about not
to deal with the following securities and if company do not receive any
objection within 15 days from the date of publication of this notice on
above-mentioned regd.addressiof the company, or to the company's
R&T Agent Linkintime India Pvt Ltd, GFL LTD (B-102 & 103, Shangrila
complex, First floor, Opp HDFC Bank, Near Radhakrishna Char Rasta,
Akota, Vadodara-390020), The company will proceed for the issue of
Duplicate share certificate(s) in its name.
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